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Plleard on IR‘ Counsel for apphcant submltted that
et

the apphoant belonging to ST category is Drlver Grade-l
in Ofﬁce of North Western Rarlway Jalpur and:he has

been transferred from Jaipur to Bikdner Division v1de

| order dated 25.08. 2015 (Annex. A/ 1) and contended that

he has been transferred on malafide : ground and in this

regard the apphcant also submitted. representation dated- -

26.08. 2015 (Annex A/4) Counsel for apphcant submitted
that as per directioris No. E(SCT)74 CM 15/58 dated
14.01.1975 “The employees belonging to Scheduled
Castes:and Scheduled Tribes should be transferred very

rarely and for very strong reasons only” but the applicant .

has sin1ply been transferred without any basis and .

therefore, he prays that operation of order dated

' 25‘.08.20 15 (Annex. A/1) may be stayed.

Cons1dered the aforesaid contentions and perused the

record

It appears that the applicant ﬁled representatron'
dated 26 08. 2015 (Annex. A/4), agamst h1s transfer order'
dated '25.08. 2015 (Annex. A/1)° and ﬁled OA soon.,’
l‘thereaﬁer on 31 08.2015. However, the representatron 1sv'
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T pending before the respondents, therefore, it is considered .

suffic

interir

days,'

ent at this stage to direct the respondents, as an -
n measure, not to relieve the applicant for next 14

in case, he has not been relieved till téday. The

respondents may also consider the representation of the

applicant dated 2,6:.08.2015 (Annex. A/4) as per law.

C

Case file/paper book alongwith other relevant

documents may be sent to CAT Jaipur Bench, as per

!

procedure in vogue, for further hearing.

,i)ut up the matter on 14/09/2015.
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